
MENTIONING REPORT COURT NO 03

Date : 25/03/2022

S No. CASE TYPE CASE NO. REMARKS

1 Cont Cvl 148/2022 01/04/2022

2 WP(S) 648/2022 30/0/2022

3 WP(S) 864/2019 05/04/2022

4 WP(S) 3003/2020 06/04/2022

5 WP(S) 1016/2022 11/04/2022

6 WP(S) 3086/2021 11/04/2022

7 WP(S) 4467/2021 12/04/2022

8 WP(S) 5150/2021 NOT ALLOWED

9 WP(S) 461/2022 NOT ALLOWED

10 WP(S) 4944/2021 NOT ALLOWED

11 WP(S) 3425/2017 NOT ALLOWED

12 WP(S) 6988/2019 NOT ALLOWED

13 WP(S) 3420/2020 NOT ALLOWED

14 WP(S) 5655/2019 NOT ALLOWED

15 WP(S) 1278/2019 NOT ALLOWED

16 WP(S) 308/2021 NOT ALLOWED

17 WP(S) 4704/2018 NOT ALLOWED

18 WP(S) 4291/2019 NOT ALLOWED

19 WP(S) 2873/2010 NOT ALLOWED

20 WP(S) 6685/2016 NOT ALLOWED

21 WP(S) 462/2021 NOT ALLOWED

22 WP(S) 4640/2019 NOT ALLOWED

23 WP(S) 850/2021 NOT ALLOWED

24 WP(S) 3490/2020 NOT ALLOWED

25 WP(S) 701/2022 NOT ALLOWED

26 WP(S) 2712/2020 NOT ALLOWED



Sl.No. CASE TYPE CASE NO. Remarks
1 W.P.(Cr.) 62/22 28/03/2022
2 Cr.M.P. 3274/21 List If Defect free
3 Cr.M.P. 381/22 List If Defect free
4 Cr.M.P. 3894/19 List along with I.A.
5 Cr.M.P. 1259/21 In Usual Course
6 Cr.M.P. 3008/21 In Usual Course
7 Cr.M.P. 461/21 In Usual Course
8 Cr.M.P. 512/21 In Usual Course
9 Cr.M.P. 2501/21 In Usual Course

10 Cr.M.P. 2333/20 In Usual Course
11 Cont.(Cvl.) 473/21 01/04/2022
12 W.P.(Cr.) 480/21 List If Defect free

MENTIONING REPORT  COURT NO  09
Date : 25/03/2022



S.NO CASE TYPE CASE NO. Remarks
1 WPC 1081/22 28-03-2022
2 WPC 601/22 07-04-2022
3 FILING NO 1920/22 06-04-2022
4 WPC 3389/20 20-04-2022
5 FILING NO 1936/22 29-03-2022
6 WPC 6224/19 AFTER 3 WEEKS
7 WPC 5372/19 AFTER 3 WEEKS
8 FILING NO 1739/22 07-04-2022
9 WPC 1195/22 29-03-2022

10 WPC 4130/21 AFTER 4 WEEKS
11 WPC 4856/21 AFTER 5 WEEKS
12 WPC 5143/21 AFTER 5 WEEKS
13 WPC 5711/21 AFTER 5 WEEKS
14 WPC 1695/21 USUAL COURSE
15 WPC 5343/21 USUAL COURSE
16 WPC 2335/20 USUAL COURSE
17 WPC 5079/18 USUAL COURSE
18 WPC 6830/17 USUAL COURSE
19 WPC 4764/21 USUAL COURSE

WPC 04/20 USUAL COURSE
WITH WPC 5902/19 USUAL COURSE
WITH WPC 6953/19 USUAL COURSE
WITH WPC 7093/19 USUAL COURSE

21 WPC 1492/19 USUAL COURSE
22 WPC 3765/21 AS PER LAST JUDICIAL ORDER
23 SA 09/09 NOT RELATED TO THIS COURT
24 CMP 417/21 USUAL COURSE
25 CONT( C) 333/21 USUAL COURSE
26 CONT( C) 900/21 AFTER 3 WEEKS

MENTIONING REPORT  COURT NO 13
Date : 25/03/2022 
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SL. NO REMARKS PENDING STATUS
1 CMP 238/2018 Allowed for 01-04-2022
2 WPT 1125/2022 Allowed for 30-03-2022

3
WPT 1892/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2022

4
WPT 1895/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2023

5
WPT 1894/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2024

6
WPT 1893/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2025

7
WPT 1906/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2026

8
WPT 1907/2021

Allowed for 29-03-2022
Now Modified and will be listed on   28/03/2022 
instead of 29/03/2027

LIST AND COMPUTER
FOLLOWING CASES HAVE BEEN MENTIONED BEFORE C.N.- 12 TODAY  I.E. ON  25-03-2022 TILL 03:30 PM

CASE TYPE AND DETAILS



S.NO CASE TYPE CASE NO. Remarks
1 WPC 3235/16 USUAL COURSE
2 WPC 5180/16 USUAL COURSE
3 WPC 4845/08 USUAL COURSE
4 WPC 3028/08 USUAL COURSE
5 WPC 895/16 USUAL COURSE
6 WPC 6650/14 USUAL COURSE
7 WPC 3163/20 USUAL COURSE
8 WPC 3944/14 USUAL COURSE
9 WPC 6003/16 USUAL COURSE

10 WPC 6136/16 NEXT WEEK
11 WPL 107/22 31-03-2022

MENTIONING REPORT  COURT NO 19
Date : 25/03/2022 


